Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBB

Name of the corporate debtor: Bluplast Industries Ltd; Date of commencement of liqu

Summary of claims

Summary of claims

received admitted
Category of stakeholders
No. NO'. of Amount NOZ of Amount
claims claims
1 Unpaid insolvency resolution 1636,814 1636,814
process costs
9 Ia;?;udatlon costs incurred till 0 11,663,827 lo 11,663,827
3 Secured financial creditors 3 802,372,843 |3 802,372,843
4 Unsecured financial creditors 9 49,601,125 |0 -
5 Operational creditors (Workmen) 158 6,215,473 |58 4,866,248
Operational creditors
6 0 - |0 -
(Employees)
Operational creditors
7 1 39,308,156 |1 39,308,156
(Government Dues)
Operational creditors (other than
8 Workmen, Employees and 32 26,904,974 132 25,533,664
Government Dues)
Other stakeholders, if any (other
9 than financial creditors and - -
operational creditors)
Total 937,703,212 885,381,552




I (Liquidation Process) Regulations, 2016

lidation: 10/08/2018 ; List of stakeholders as on: ........cceeeeveeiennnnn

(Amount in)
Amount of Amount of Petalls
. Amount of . in Remarks,
contingent . . claims under .
. claims rejected e Annexur| if any
claims verification
0 0 0 1
0 0 0 2
0 0 0 3
0 0 0 4
0 0 0 5
0 0 0 6
0 0 0 7
0 0 0 8
0 0 0 9




